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CENTRAL ADMINISTRATIVE TRIBUNAL
ERNAKULAM BENCH

O0.A. No. 464 of 1996

Friday, this the 26th day of April, 1996.

CORAM

HON'BLE MR JUSTICE CHETTUR SANKARAN NAIR, VICE CHAIRMAN

HON'BLE MR P V VENKATAKRISHNAN, ADMINISTRATIVE MEMBER

1.

2.

3.

4.

6.

9.

V.K. Rajakumaran,

Carriage & Wagon Khalasi Helper,

Carriage & Wagon Superintendent's Office,
Southern Railway, Palghat Division,
Palghat Junction.

M. Gopinath,

Carriage & Wagon Khalasi Helper,

J/M 3896, Carriage & Wagon Superintendent's Office,
Southern Railway, Palghat Division,

Shoranur.

M. Sedhumadhavan,

Carriage & Wagon Khalasi Helper,

J/M 3889, Carriage & wagon Superintendent's Office,
Southern Railway, Palghat Division,

Coimbatore.

M.N. Ramadas,

Carriage & Wagon Khalasi Helper,

J/M, 3902, Carriage & Wagon Superintendent's “ffice,
Southern Railway, Palghat Division,

Coimbatore.

M.M. Radhakrishnan,

carriage & Wagon Khalasi Helper,

J/M 4006, Carriage & Wagon Superintendent's Office,
Southern Railway, Palghat Division,

Coimbatore.

A.K. Ramachandran,

Carriage & Wagon Khalasi “elper,

J/M, 3907, Carriage & Wagon Superintendent's Yefice,
Southern Railway, Palghat Division,

Palghat Junction.

M.A. Abdul Khader,
Carriage & Wagon Khalasi Helper,
J/M, 3966, Carriage & Wagon Superintendent's Office,
Southern Railway, Palghat Junction.
Podanur. '

T. Valsarajan,

Carriage & Wwagon Khalasi Helper, 0

J/M, 3889, Carriage & Wagon Superintendent's ~“ffice,
Southern Railway, Palghat Division,

Shoranur.

M. Gopalakrishnan, "

Carriage & Wagon Khalasi “elper,

J/M, 3978, Carriage & Wagon Superintendent's Vffice,
southern Railway, Palghat Division,

Palghat Junction.
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10. P. Hydru, Carriage & Wagon Khalasi Helper, o _
J/M, 2567, Carriage & Wagon Superintendent's ffice,
Southern Railway, Palghat Division,

Palghat Junction.

By Advocate Mr Majnu Komath.

Vs.

l. Union of India represented by the Secretary,
Railway Board, Rail Bhavan, New Delhi.

2, Chief Personnel Officer, Southern Railway,
Madras. .

3. Divisional Railway Manager, Southern Railway,
Palghat Division, Palghat.

4., Senior Divisional Personnel Officer,
Southern Railway, Palghat Division,
Palghat.

5. Assistant Personnel Officer, Southern Railway,
Palghat Division, Palghat. ’

6. A. Subramanian,
Carriage & Wagon Fitter,
Carriage & Wagon Superintendent's fflce,
Southern Railway, Coimbatore.

. 7. M. Radhakrishnan, Diesel assistant,

Loco Foreman's Office, Southern Railway,
Erode.

8. C. Velayudhan, Carriage & Wagon Fitter,
Carriage & Wagon Superintendent's Office,
Southern Railway, Palghat Junction.
.+ Respondents
By Advocate Mr K. Karthikeya Panicker, for R 1-5.

The application having been heard on 26th April 1996,
the Tribunal on the same day delivered the following:

ORDER

CHETTUR SANKARAN NAIR(J), VICE CHAIRMAN '

Applicants challenge A-9 order and seek a
direction to promote them as Carriage and Wagon Fitters
Grade III with effect from the date on which respondents
6, 7, and 8 were promoted to that category. Backwages

also are claimed. Respondent Divisional Personnel
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Officer has passed a very detailed order giving

reasons for the conclusion reached by him.

2. After arguing.the‘matter at some length,
learned counsel for applicants sought permigsion to
move the Chief Personnel Officer against A-9 order,
well advisedly. We grént permission to épplicants to
move second respondent Chief Personnel Officer by
appropriate representations. If representations are
made by applicahts,'second respondent will examine
them as also A-9 order, and pass appropriate orders
thereon within four months from the date of receipt

of the representations.

3. With the aforesaid directions, we dispose
of the application, making it clear that we have not

expressed any opinion on the merits. No costs,

- Dated the 26th April, 1996.
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P V VENKATAKRISHNAN CHETTUR SANKARAN NAIR (J)
ADMINISTRATIVE MEMBER » VICE CHAIRMAN

P/26-4



